LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Monday, 23 March 2026 / 02 Chaitra 1948 (Saka)
11.00 AM
NATIONAL SONG-VANDE MATARAM

Obituary Reference.

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair :

1. Sh. Kulwant Rana 6. Sh. Anil Jha

2. Dr. Anil Goyal 7. Sh. Ajay Kumar Mahawar
3. Sh. Surendra Kumar 8. Sh. Sanjay Goyal

4. Sh. Pravesh Ratn 9. Sh. Sandeep Sehrawat

5. Sh. Om Prakash Sharma 10. Sh. Mohan Singh Bisht

Presentation of the Economic Survey :
Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Finance to present the
Economic Survey of Delhi (2025-26).

Election of Financial Committees:
Smt. Rekha Gupta, Hon’ble Chief Minister to move the following motion:

“That the Members of this House do proceed to elect in the manner required under Rule
192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of Business in
the Legislative Assembly of National Capital Territory of Delhi, nine Members each from
amongst themselves to serve as Members of the Committee on Public Accounts, Committee
on Estimates and Committee on Government Undertakings beginning from Ist April,
2026

Presentation of Reports:

I. Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
Shri Abhay Verma
to present the Fourth Report of Business Advisory Committee.

II. Shri Ajay Mahawar
Shri Arvinder Singh Lovely
to present the First Report of Committee on Public Accounts.
HI. Shri Ajay Mahawar
Shri Arvinder Singh Lovely
to present the Second Report of Committee on Public Accounts.

IV. Shri Ajay Mahawar
Shri Satish Upadhyay
to present the Third Report of Committee on Public Accounts.

V. Shri Parduyman Singh Rajput
Shri Abhay Verma
to present the Second Report (Interim Report) of Committee of Privileges.



6. Papers to be laid on the Table:

I. Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Finance to lay the copies of
the following Reports on the Table of the House :

i

il.

iil.

iv.

Vi.

Vii.

Viil.

1X.

State Finance Audit Report of the Comptroller and Auditor General of India relating
to the Government of NCT of Delhi for the year ended 31 March 2021 (Report
No.01 of 2022).

The Comptroller and Auditor General of India report on Revenue, Economic, Social
and General Sectors and PSUs relating to the Government of NCT of Delhi for the
year ended 31 March 2020 and 2021 (Report No.03 of 2022).

The Comptroller and Auditor General of India report on Performance Audit Report
on Children in need of Care and Protection relating to the Government of NCT of
Delhi for the year ended 31 March 2021(Report No. 01 of 2023).

State Finance Audit Report of the Comptroller and Auditor General of India relating
to the Government of NCT of Delhi for the year ending 31 March 2022 (Report No.
02 of 2023).

State Finances Audit Report of the Comptroller and Auditor General of India
relating to the Government of NCT of Delhi for the year ended 31 March 2023
(Report No.02 of 2024).

Audit Report of the Comptroller and Auditor General of India for the year ended 31
March 2022 relating to the Government of NCT of Delhi (Report No.05 of 2024).
Report of the Comptroller and Auditor General of India on “functioning of Delhi Jal
Board for the year ended 31 March 2022 relating to Government of NCT of Delhi
(Report No. 3 of 2025).

Report of the Comptroller and Auditor General of India on “functioning of
Universities of GNCTD for the year ended 31 March 2023 relating to Government
of NCT of Delhi (Report No. 4 of 2025).

Notification No. F. No. FIN-SRD016/2/2025-SRD-FINANCE DEPARTMENT
dated 22/12/2025 regarding Delhi Excise (Amendment) Rules, 2025 (Hindi &
English Version).

II. Shri Ashish Sood, Hon’ble Minister of Higher Education to lay copies of the
following on the table of the House :

1.

ii.

iii.

iv.

Annual Accounts alongwith Separate Audit Report of the CAG & Action Taken
Report on the SAR (English Version) and Annual Report of the Indraprastha
Institute of Information Technology Delhi (IIITD) for the financial year 2021-22
and 2022-23 (Hindi & English Version).

Separate Audit Reports of Comptroller and Auditor General of India on the
Accounts of Delhi Urban Shelter Improvement Board (DUSIB) for the year ended
31/03/2011, 31/03/2012, 31/03/2013 and 31/03/2014 (Hindi & English Version).
Annual Accounts alongwith Separate Audit Report (SAR) of Dr. Bhim Rao
Ambedkar University of Delhi for the financial year 2022-23 (Hindi & English
Version).

Notification No. F. No. F.DE.15(375)/PSB/2025/9516-9524 dated 09/12/2025
regarding The Delhi School Education (Transparency in fixation and Regulation of
Fees) Rules, 2025 (Hindi & English Version).

ITII. Shri Manjinder Singh Sirsa, Hon’ble Minister of Food & Supplies to lay copies of
the Weights and Measures Department (Department of Legal Metrology) Notification
No. F. No. 12(2)/W&M/Enforcement/2023/ 10061-69 dated 27/1/2026 regarding
Delhi Legal Metrology (Enforcement) Amendment Rules, 2026 (Hindi & English
Version).

Delhi

23 March 2026

Ranjeet Singh
Secretary
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